FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

M/S SRS REAL INFRASTRUCTURE LIMITED CIRP CONFINED TO SRS RESIDENCY PROJECT
OPERATING IN REAL ESTATE AT SRS RESIDENCY PROJECT
VILLAGE BHOOD, RAIPUR RANI, DISTRICT PANCHKULA, HARYANA

(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN | M/S SRS REAL INFRASTRUCTURE LIMITED,
& CIN/ LLP No. “CIRP CONFINED TO SRS RESIDENCY
PROJECT”
PAN — AABCM2396R
CIN — L65910HR1990PLC040431

2. Address of the registered office SRS Multiplex, Top Floor City Centre, Sector-12,
Faridabad, Haryana- 121007

3. URL of website Not Available

4. Details of place where majority of fixed assets | SRS Residency Project, Village Bhood, Raipur Rani,

are located District Panchkula, Haryana.

5. Installed capacity of main products/ services As per the order dated 17.09.2026 passed by the
Hon’ble NCLT, Chandigarh Bench, Court-II, the arca
of the SRS Residency Project is 31 acres, situated at
Village Bhood, Sub-Tehsil Raipur Rani, District
Panchkula, Haryana.

6. Quantity and value of main products/ services | As per the order dated 17.09.2026 passed by the

sold in last financial year Hon’ble NCLT, Chandigarh Bench, Court-II, the
total number of plots in the SRS Residency Project is
573.
7. Number of employees/ workmen Not Available
8. Further details including last available SRS Real Infrastructure Limited’s Balance Sheet
financial statements (with schedules) of two for FY 2016-17 & FY 2017-18
years, lists of creditors are available at URL: www.stalwartipe.com,
9. Eligibility for resolution applicants under Details can be downloaded from
section 25(2)(h) of the Code is available at www.stalwartipe.com
URL:
10. Last date for receipt of expression of interest 28" November, 2026 (Saturday)
11. | Date of issue of provisional list of prospective | 8" December. 2026 (Tuesday)
resolution applicants
12. | Last date for submission of objections to 14 December, 2026 (Monday)
provisional list
13. Date of issue of final list of prospective 24" December, 2026 (Thursday)
resolution applicants
14. Date of issue of information memorandum, 29t December, 2026 (Tuesday)
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. Last date for submission of resolution plans 28 January, 2027 (Thursday)
Through email as well as through Hard copies to be
submitted at:
STALWART RESOLUTION PROFESSIONAL
LLP,
SD-73, Pitampura, Delhi — 110034.
Email Id: cirp.srsresidency@gmail.com
16. Process email id to submit EXpI‘eSSiOl’l of cirp.srsresidency@gmail_com
Interest
17. | Details of the corporate debtor’s registration NA
status as MSME.
IMPORTANT NOTE:

As per the order dated 17.09.2026 passed by the Hon'ble NCLT, Chandigarh Bench, Court-1I, a period of 90 days
has been allowed for completion of the Corporate Insolvency Resolution Process (CIRP), which is presently
scheduled to expire on 16.12.2026. Accordingly, an application seeking extension of the CIRP period shall be filed
before the Hon'ble NCLT. The timelines and dates mentioned herein, falling beyond the aforesaid period, shall be

subject to the approval of the extension by the Hon'ble NCLT.

Date: 13.11.2026
Place: New Delhi

For STALWART RESOLUTION PROFESSIONAL LLP

Partner
STALWART RESOLUTION PROFESSIONAL LLP
RESOLUTION PROFESSIONAL
IBBI REG. NO.: IBBI/IPE-0162/IPA-3/2023-24/50070
THROUGH - DR. CS SHRAVAN KUMAR VISHNOI
AUTHORISED SIGNATORY
REGD. ADD: SD-73, PITAMPURA, DELHI -110034
FOR M/S SRS REAL INFRASTRUCTURE LIMITED
“CIRP CONFINED TO SRS RESIDENCY PROJECT”
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FINANCIAL EXPRESS

Form No. INC-26 '
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014] _FHDFC BANK AUCTION SALE NOTICE _HEHDFC BANK AUCTION SALE NOTICE
NOTICE
Before the Central Government Northern Region ?:hundemtand y:urdT“dtﬂ v A S We understand your world
In the matter of sub-section (4) of Section 12 of Companies Act, 2013 and clause (3) of ITOWENS CONCEmed and Ine pubic &1 iarge. are ¥ Intarm al a public auction of gold jewellery/omaments pledged as T j PP p Ty
slib-rule (5) of rile 38 of the Companiss (incorporation) Rubss, 2014 security In the loan accounts listed below is proposed (o be conducted. These ilams wera pladged by borrowers wha have defauflad in TT':E borrowers ﬁ'_'lT'-'.'.Er.I'IHI'.‘l and the pubkic atlarge arEhErEh'_.'lnfﬂrranH'!ral a public auction of gold jewellany'ormamants j.'{E-l:!gEd.E'.-n SECuy
AND repaying their dlies as per the ferms of the executed Loan Agreements. despite reminders issued by HOFC Bank Limited “the Bank’) In the loan accounts listed below & proposed (o be conducied. These La_ms u'ﬂal_'ﬂ phadgad by I:uurrnwe.rs ».'..m‘r'ﬂw dafa-.{ﬂc::l in repaymg
In the matter of Natspace Communication Private Limited having its registered office at directing them to clear their culstanding amounts. The Bank had earlier Issued nofices granting the borrowers saven (7) days' time fo thes duesas per the terms of the execuled Loan Agreements, cespite reminders issued by HUFC Bans Limited [ the Bank”) directing them
B-326-A, Khasra Mo, 344 & 347 G.F. Gali No.4 Guru Nanak Dev Colony, Bhalswa Dairy repay the full outstanding dues in thew respective loan accounts. As the barrowars have failed 1o requlasize their accounts, the Bank, in tor clear thair outstanding amaunts. The Bank had earlier issued nobices granting the borrowars seven (¥) days' time b repay the full
. Landm?rh, Dedhi, 110042 S Lo exnercise of its rights as pledgee under the Loan Agreement and applicable [aw, has decided to enforce the pledge and proceed with the autstanding dues in thelr respective laan accounts. As the bormowers have failed to reguianize thelr accounts, the Bank, in exerciseof s
hotice is harshy givan b the Ganeral Pubic that the company proposes 1o make application o sake of the pledged gold jewelleny'omaments by way of public auction to recover the dues. The auction will be conducted &t the rights &% pledges under the Loan Agresment and apphcable law, has decided to endorce the pledge and proceed with the sale of the
1he Ceniral Government under section 13.of the Compamas Adt, 2073 sesking confimmabion of i 1 i | / ot et PR
alteration of the Memarandum of Associalion of the Campany in ferms of the special resalulion branchies) menboned below from 930 AM omvards. If for any reasen, the auction of any péedged sacurity cannol be conducted or pleadged gold jewellery/arnaments by way of public auclion 1o recover the dues. The auction will be conducled at tha branchies) mentionsd
passed ‘at the Evira Orcinary Gaviersl Mosting okt 'am&r 31, IBIE PR DI'fﬂII"E_*;f!Ij :E the scheduled date, the Bank resenses the right to continue or reschedule the auction on any subsequent date and time below from 9:30 AM unwﬂ;. 1f.furan5f'reas-nr'-. the auction nfan}'_l:llﬂia‘-ﬂ'-semril}' cannot he-:un@umeq:nrmmﬂlezedﬂ:ﬁme scheduied
company o change ds Registerad office from “National Capital Territory of Dethi” to “The without further nofice - - date, the Bank reserves the right o continue or reschedule the auction on any subsaquent date and time without further notics
State of Uttar Pradesh”. ‘ . S No _Lnan No Enrm_nwﬂr s Name | Loan Amount Place of Auction (Branch Address) Auction Date SNol  Loan N Borrower's Name  Loan Amount Place of Auction (Branch Address) Auction Dale
Any person whose interest is likely to be afiected by the proposad change of the registered 1 75224372 Lakinan Lal 124000 | HDFC Bank Ltd. 1 Gokul Complex, Barsana Road, | 14-12-2026 0120 K Ind Yo S840 g : = P
offica af tha COmpany may delver eftar an the MCA-Z1 I}l.'ll'lﬂl .:m mr_a_gul.l_in] ﬁl'l ﬁ||n{i| ':'.E,ﬂlrllr'lg E-I“El[-E Eﬂnk. l:'[ |r'|I2|IE| GI:I'.I'EII"dhEIr'I U“ﬂ!’ 1 all & D135 m Indu Yaday m HHFCEanh Ltd.,.‘E'll;H-|u|E, Tﬂhﬁll = Elalrli-l, EHI[IH, - .!-.!Mﬁ
mwvestor comglain form or causa 1o be dalivered or send by tegisterad post of his/her objections Pradesh 781507 _ Digtrict - Ballia Uttar Pradesh - 277201
supported by an affidavit siating the ratura of hisher interest and grounds of opposition to the < . ; 7 7B072132 Shubhaniak Mishra | 588200 | HOFC Bank Ltd., Building No. 77 Sahabganj, Megra | 23-11-2026
Regional Director & the address “B-2 Wing, 2 Floor, Pt Deendayal Antyodays Bhawan, Z 7113618 Shivan) Gostwarmi 1310700 HF?FE :m:k L., E'IIES'LT' Sr;‘mshahaicé?;;;j + | 2811-2026 ' Badshahpur, (UP), Jaungur, UnarFradeg.h %zzgngz
CGO Complex, New Delhi - 110003 within Fouresn days from the date of publication of this . &ar Hotel Amar, Agra, Utlar Fradesh —— e
nabce with a copy o 1he Hp[_'hl:.anl_ COmpany 3% s r-ggis':&."ﬂlj offies al the address menbioned i;‘_‘.|_ TEITADRR Dilip Pathak 105800 HOFC Bank Ltd., 13:'195, Easni Gﬂ!ﬂ, .ﬁ.ligarh. 25-19-2026 3 TREDEZND Vikash Ha Z100 | HOFC Bank Ltd., D-3072. A—1., GE'II"IHE E-.El.gi'l |-:l:'l-|l}I"I:". 23-11-2026
below: _ ) Littar Pradesh 202001 4 TEO40122 Izhita Annie Josaph 42100 | Madan Mohan Malviya Marg Lanks, Varanasi, \tar | 23-11-2026
e e - 7 i Gl No.Agur Nendk By Golany: Sdmms el | | | eomziry Rashmi Davi 160300 | HDFC Bank Ltd,, 490, Moti Bhawan, Falehabad, | 23.11.2026 Praesh 221005
] ] - T 1
Date: 12.11.2026 5 | 74827319 Ajaypal Singh 55500 e 29310 23-11-2026 ) - Sl el ﬁ”‘ﬁ';‘%afj_ﬂ-f%
For and ca behatf of the Appicant & | 4001648360 Baby Singh 2485000 23-11-2026 5 75231161 Priti Bharat 110800 F” ﬂ' H“‘ i .‘"L | ! L Pre et 92 23-11-2026
Netspace Communication Private Limited 7 | 4000548711 Gaurav Uppal 1350000 HOFC Bank Ltd., 542, Mascodabad Chowk, 14-1 29008 arl. ha aranu, Jaungur, LILEr Frades
Reqisterad office: 8 | dodngsadss At Ahwriod 197700 Algarh, Uttar Pradesh 202001 99.11-2026 & TRO51241 Apeed Kumar Rai 164900 | HDFC Bank Ltd.. Ground Floor, Mear Bus Stand, | 23.11-2026
S-36-A, Khasra No.344 & 337 Panka) Larg < Crossing Ballia Road, Tehsd & Post, Sikandarpur, | os
~ P n G 401225308 Masarean Vegam 4400 23-11-2026 f Ta016234 Santosh Kumar O30 g ; f =l TPur; 23-11-2026
.. Gall Mo.4 Guru Namak Dev EHN: Q00B5052 i Ballia Littar Pradesh 277303
Colany, Bhalswa Dairy Landmark Add: A-34. Sector-21. Noida 10 | 75209586 Harendra Kumar 42000 | HOFC Bank Lid., Bhim Market, Barhan Road, | 14-12-2028 . ' '
Daihi, 110042 Gausam Budh MNagar, 201301 Eimadpur, Agra, Utlar Pradesh-265202 B 4000872142  Prince Kumar Singh 80000 | HDFC Bank Ltd., Ground Floor, Sh/8/27. B-Shivpur | 14-12-2028
11 | 4001648176 Prempal Singh 879000 | HODFC Bank Ltd.; Ground Floor, Khasra Mo 412, | 14-12-2026 f T526BR5092 Akshay Kumar 18000 |  Bypass Road, Shivpur Varanasi, Varanasi, Uttar | oa.q1.2026
; FORM G Opposite Tehsll, Hathras Road, Iglas, Aligarh, Pradash 221003
INVITATION FOR EXPRESSION OF INTEREST FOR Ultar Bradash - 902124 1 : -
M/S SRS REAL INFRASTRUCTURE LIMITED HOFC Bank Ltd E-r-:e:ﬂ;:l Fioor, Main Chauraha HDFC Bank Ltd., Muricipal Housa No. 111 of Gata
CIRP CONFINED TO SRS RESIDENCY PROJECT 12 | 76037782 Dharmendra Singh B0200 it 3 L v | 14-12-2026 10 4977897 ki oo | No341 Situated at Vilage Jatalpur Tehsil Bhadahi 419096
OPERATING IN REAL ESTATE AT SRS RESIDENCY PROJECT Bagkatan, Achnera Road, Kiraoll, Dist. Agra : HEnSe P R Utkar Pradesh 221401 “&IR
VILLAGE BHOOD, RAIPUR RANI, DISTRICT PANCHKULA, HARYANA Uttar Pradesh 283122 T T SR
(Under regulation 364 (1) of the Insolvency and Bankruptey Board of India -, HOEC Bank Ltd. Mohass Pe } ] « LPpEr Sround Fioor aUréey o,
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 13 [ 4000730027 | Dharmendra Kumar 300300 E]ﬁil::: pym Algarhﬁun;?erzgzpi?é;ﬂ " | 23-11-2026 1 | ooioeszes|  Swatants Mishia 199900 | 7412, Village Maheshpur, Pargana Dehat Amanat, | 53.11.2028
RELEVANT PARTICULARS Tehsil Sadar, District Varanasi, UP - 221106
1. [Narme of the corparale deotor along | MyS SRS REAL INFRASTRUCTURE LIMITED, 14 | 4001657482 |  Raenpal So Mohan Lal 441000 HDEC Bank Lid., New Chandaus Adda, 25-11-2026 13 TAETROZD Mohd Sabran | 553000 ; 14-125096
with PAN & CIN/ LLP Na. “CIRP COMFINED TO SRS RESIDEMCY PROJECT 15 | 4001627057 |  Maina Wife Of Vasadey 574000 Aligarh Palwal Road, Dist-Aligarh, Khair, 14-12-2026 1 TAEREATE <h " 2AR000 HDFC Bank Ltd,, B 2044, A-2 Gunjan Gomplex 53149076
PAN - AABCMZ396R A1 ST FANDA % Bhelupur, Varanasi, Ultar Pradesh 221010 s
16 | 75776340 Muveen Khan 86000 Uttar Pradesh 202138 23-11-2026 = : .
| CIN — LES910HR1990PLC040431 17 5450702 Nshar Sifigh BS000 03.11-3026 14 4001065853 Firoz Anwar | TI0 23-11-2026
{2, |Address of the ragistered ofice SRS Muliplax, Top Floar City Cantra, Secloe-12, 2 il . 15 TROOT 264 Raja Kharwar 118800 23-11-2026
! Fardabad, Haryans- 121007 18 | 4000902606 Chanchal Kumari 89000 | HODFC Bank Ltd., 47, Opp. Nagar Palika, Old G.T | 23<11-2026 1 4000498081 B E240 5444 500
3. |URL of websits Pt Availabie Rioad, Kosi Kalan, Mashura, Uttar Pradesh 281403 8 B o 25-11-2026
(4 [Dtais of piace whern majorty o | SRS Resigency Project, Vilage BRood, Raipur Ran, 1g | 74araras Mahd Abid Kadr 500000 | HDFC Bamk Lid. C-2050, Karnia Nagar, Agra, | 14-12-2026 17| 75878203 | Dhira} Kumar Upadiyay | 85000 | - WpEC Bank Ltd,, Baraul Tehsil Badlapur, Dist, | 14-12-2026
lixad assuts ane acated District Panchkula. Haryana, 20 | 4000810752 | Chandra Kishors Mahour 50100 Uttar Pradesh 232004 99 11-2026 18 TEOT1530 Ravi Yaday 62400 Jaunpur, Barauli, Uttar Pradesh 222125 23:11-2026
5, |Inataled capacity of main producls) | As per the order dated 17.09.0025. passed by 1he HDFC Bank Ltd., G-24-35_ Grd, Floor , Matang 13 76071258 Ravi Yaday 51500 23-11-2026
BRIVICES Han'ble NGLT, Chandgarh Bench, Court-0, the area of 4 74268616 Mohd Tanwvesr 103800 Complex, Hing Ki Mandi | Agra-Uttar Pradesh 2%-11-2026 20 4000829377 Dariyahi Kumar S0500 £a-11-2026
the SRS Residency Project Is 31 acres, situated al 282003 21 THAATO0 Shivanshu Singh | 25800 | HOFC Bank Ltd., Ground Floor, Khasara Mo, 2386, | 23-11-2026
Viflage Bhood, Sub-fehsil Raipur Rani, Districl 2 | 75905000 Chandra Kant 183000 | HOFC Bank Ltd., Ground Floor, Sher Ganj, Near | 93.44.20%6 2 T42TTR25 Ajeat Kumar Gupta 52300 | Village Pindara, Pargana Kol Asala. Varanasi, Uttar | 23-11-2026
Panchkula, Haryana. Gautam Nursing Home, Jalesar, Dist. Etah, Pradesh 221206
8. |Uuantity and valug of mes poducls’| ge per ihe order dated 17.09.2026 passed by the Uttar Pragesh 207302 | HOFC Bank Ltd. 3 d Fl Coe 380 R
sarvices sald inlast fiancial Year | Hophig NCLT, Chandigarh Banch, Court-, the total|| | [ HDFC Bank Ltd, Virmal Tower, Agra Road N b I e
4 i + i i | | 5 i = T . . b | P y ] A a4 Afe
numbeeof plats i the SRS Residency Projactis 573 123 | 4001532502 Kuideep Kumar 106000 Firazabad. Mide Pradesh 283000 23-11-2026 23 | 4001307287 Abhay Kumar sea0 | Malora, Lahura gr::;?; E?Eéﬂ.uﬁnasu Uttar | 23.11-2026
7. |Wuenber of employess’ workmun Fial Available s A HDFC Bank Ltd. Jr Building. Secior-13 .  E— 1 MR R TR ]
3. |Further detaits including ts1 SRS Real Inrastiuciure Limited's Baance Shunl £% (ARG Eyebpandel S VBRI | i, Ay, T Fraoe Ao0 Vistecillin _PIRL ENank LGk  OUIKE Rl HNKIA o Sow,
available financial statements [with |far FY 2096-17 & FY 2017-18 Gaskiaidi 24 75551140 Deepak Rai 45000 | Viage Kachnar, Pargana Kaswar, Sarkan Rajaialab, | 23.11.2026
seilies) f tuo vears st of e satwartios s 25 | 4000820063 Sonu Kumar 260000 | HOFC Bank Ltd, Shop Nos 3, 4, 11 Ground Floor, | 23-11-2028 . Varanasl, Uitar Pradesh 224511
_|oreditors arg avalable stlURL | y ” T 2% 5 - Bl 17/2i4 Friends. PI ' : 3-11-2026 : ' . -
ureder secian 25(2) (R} of the Cede ; 2B T4GG56B3 | Mahash Kumar Jaiswal 3g800 | Vilage Khamun Tappa Upraudha, Pargana Wanit | 14-$2.2025
= avallabie 3t URL 27 | 4001387195 Lidal Nayak 454500 | HODFC Bank Ltd., Vishal Motors, Sadabad Gate, 23-11-2026 Tehsil Lasganj, Disti- Mirzapur, Uttar Pradesh -231211
i A anpj | narpiad Ll i ' i J )
[I_FEI_E?]H[‘E ' ] " . 19 -'-‘|ﬁﬂ|:|599|:||:|3 DHEFEH S':l E-Eﬂii:El Lﬂl 1']?':":":' T4-1E‘EDEE E-El ?54':'52'541 MI:I"IEITIITIEE' ﬁ.nis 1&5{':.:1} 23'11'2”25
T2 Cast tate o subimiesion of dbjpcions 1 provisanal 1ol |14° December 2026 [andagi || | The auction shall be carried out siricly on an *AS IS WHERE IS”, "AS IS WHAT IS, and "WHATEVER THERE IS basis, The Bank o9 | 75001871 | Mohammad Ani g | PR A A YoM Towes, Sensenpues. 1M | 28.4ams
(1. Date of issue of final B2 of prospective resolibon appiicants |24° Decamber. 2026 | Thursday] makes no warranty or representation, express or implied, regarding the guality, purity. caratage, weight, or valuation of the pledged 30 657505 Mancj Kumar Yadav 75300 aih Bnanjan, Uitar Fradesiy 273104 59.11.2006
[14. | Date of issie of infarmation mamorandum, svalualion matrix | 2397 December, 2026 [Tusday) gold jewellenifomaments. Prospective bidders ara solely responsibla for inspecting and satisfying themsalves ragarding the 1 TET11TE h 474 14-17.
a"‘jlrgq'ﬂ' Far resclitian plans o prospachve resokion condition, purity, caratage, weight, and valuation of the pledged items prior to placing thiir bids, Inspection will be permitted 45 minutss 22 FQEEEBI:"J EE:nijh?un:i: E-?{hﬁ 23 1? iggg
e E?; ';:T;ﬁhr e 3B Janwary. 05 TTruredan) before the auchon, entirety at the bidders' cost, nsk, and discretion, By partcipating in the auchon, bidders shall be deemed to have = SRR 1 ‘ HDFC Bank Lid. Kn No 1944k Wil
= 4 THALIL = ! ot LEEI | "5- = = X = . 2 r T - F = . i z aara Mo 1 .|a|:,|
retsolulion: nlan Theciigh:aenall % ‘well 45 {hvough Mad coiiles: o ba independently inspeciad the pledged items and to accept all associated r_|55:s wlmnut;ny reliance on representations by the Bank. No = T G £ Biaragacn, Pargana Kolasals, Tehsil Pindr tgsl | s
submithud 3t STALWART RESOLUTION PROFESSIONAL requests for retum, exchange, refund, compensation, of cancellation will be entertained &fier the sabe has been concluded. All bids : A e { Varanasi, Uttar Pradesh - 221204 -
LLPS0-73, Pitarmpara, Delhi — 110034 sinall be subject to.s minmum reserve price-determined by the Bank m accordance with applicable regulatory norms. The auchon value - : _ ;
Ernsd bd: cirp srsrmsidency @ gmail.com will be based on the lower of; (a) tha averaga closing price of gold for the preceding thirty (30) days, or (b) the ciosing price of gold 3 TH3A1B541 Vingd Yadav 207500 | _HOFC Bank Lid. Premises No.237, Ward No 4, | 14-12-2026
16 EHJI:ESS E'I‘-illJ i:l-?mm Elfﬂmﬂ cirp.sesresigency@omail com publishied by the India Bullion and Jewellers Association Lid. (IBJA) on the immediately preceding day, The Bank retains sole 35 | 75495506 | Maneesh Kumar Singh 174000 | Z£amalpur, Mohammadabad, Utiar Pradesh 276403 | 44 40 anap
= u:*;f;?;'lﬂ E;:frl':?:ﬁ| e 1T discretion to finalise the reserve price and impose any additional conditions as desmed necessary. Should any bormower repay the 3 | 7607234 | Despak Kumar Singh | 908000 | HDFC Bank Ltd., Saddupur, Chunar, Mirzapur, | 14-12-2026
: reqistration T T _r:nt%re putstanding duees in accordance with the L-;:nan_ Agresment Defore m1menm’r of _r.f're auction, thr_: pledged g!:nld 57 74367338 wa Bharti 10000 Mirzapur, Uttar Pradesh 231304 14-42-2026
IMPORTANT NOTE: jawellery/ormamaents for that ACCOUN My, althe Bank's dizcration, be wulh.u:lrsmn Trom the autihr:n without furthar n-::lllf:{a. The auction 38 4000950813 Prifi Singh 70000 | HOFG Bank Ltd., Word No- 11, Sanjay Nagar, GT | 23-11-2026
Ag per the orderdated 17 082026 passed by !e Hon'ble NCLT, Chandigar Bench, Court-I, a periad of and any resulting sale shall remain subject io any further terms and condiions thal the Bank, in its sole and absolute discration, may Ruad. Chanduali: Uttar Pradesh 232104
50 days has been allowed for completion of the Corparate Insahency Resolution Process {CIRP), which imgose, amend, or prescribe from fime fo time. Please nole thal the undersigned Authorized Officer of the Bank reserves the nght to i HOFC BE'II‘IH: Ltd.. Zamania Market Collens Road
Elgfsﬁﬁﬁ}égﬁfi'hiﬂl-le':;im flﬂr:P'lj 1?&331;?4-“?1{;3#;3'?'&" HFﬂﬁﬂF EE&iﬁl”':I -‘!:rE"HH‘-" rﬂ:"‘;"ﬁ posipone, adjourn, modify, suspend, or cancel the auction proceedings without prior notice and without assigning any reason. The s — —— — zgmm; -F'Eail-.:.-ﬁhﬂa'ahzn Ia-:aﬁiiﬁ ey —_—
pesind ahal be fied ba s Hor'ble T, The timelines and dates mentiorad hereln, falling y " X i 4 i - . 1 hivam Kurmar 1 ; ! e : -11-
beyond thaloressid prind. shall be subject 1 the approvalaf the exension by the Honble NCLT A_ut!'!.:-rlze:l '.’.]‘che_r also resarves the right to accept or repect any bad(s), in whaole or in part, and any such decision shall ba final and Pradash 237378
Sl binding on all participants.
STALWART RESOLUTION PROFESSIONAL LLP | | Date ; 13.11.2026, Sdl- Authorized Officer, 40 | 40011032421  Bikram Singh Yoda THRR 23-11-2026
RESOLUTION PROFESSIONAL Place : AGRA HOFC BANK LTD. 41 TaBGE2201 Samay Kumar S8500 HOFC Bank Ltd., 587588, S M Plol No 34708, 23-11-2026
g B . rnC At 42 | 4000406264|  Akhilesh Tripathi 31000 | Mauja Chandasi, Mugalsarsi, Uttar Pradesh 232101 | 14-12:2026
Through - Dr. C8 Shrawvan Kwmar Veshnai = ;
Regd. Address: 5D-73. Pitampura. Delhi 110034 43 182870 Jitgndra Chauhan 24000 14-1.2-2026
Oate: 13.11.2026 Fer Mis SRS Real Infrastrocture Limdted 44 TEO44020 Shiva Nandu Sonkar 48000 HOFC Bank Ltd.. Ground Floor, S3 221754 - 4 23-11-2026
Place: New Defh _CIRF Confind ta SRS Residency Project’ Pull Kohna, Dist. Varanagi, Uttar Pradesh 221007
o Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 E-AUCTION - SALE NOTICE i; 422;??:;? Sgni“”;”“mar;“m 1900 | LoFe Bank Ltd,, Khasra No 895, Vilage & Nagar :;_:ﬁigf:
-~ GRIHUM HOUSING FINANCE LIMITED | Branch Off Unit: 2nd Floor, Jas Maa Complex, D 58/12, A-2, Gandhi Nagar, Sigra, Sale of secured immovable onu Rumar LaUpta "800 | panchyat - Kopaganj, Tehsil & Dist - Maunath T
e Varanasi, Uttar Pradesh-221010 asset under SARFAESI Act 47 THa455TE Manoy Kumar 53300 Bhanjan, Kopagani, Uttar Pradesh 275305 14-12-2026
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act’) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. 48 75403518 Sandeep Ram 43500 14-12-2026
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (hereinafter referred to as the HDFC Bank Ltd. Opposite Krishi Bhawan, Village
“Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security 49 TETO4THS Bl K 103100 NIBI Belsi 53 Brs ar'h \aianias Road 99.11-2026
interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. Lo > L Utk a.r Br agfsr; TR0 \ fhos
The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 30-11-2026 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform | 1
provided at the website: https:/lwww.bankeauctions.com. HDFC Bank Lid., 496, Krips Shankar; Magar, Mear
For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor’s website i.e. www.grihumhousing.com 50 A0005ERS 14 Mitin K Limar Gautam BORD0 Phaal Khan Crossing, Machhlishahar Jaurpor 29112026
; Nature of EMD EMD Propert Date and Known Machkhishahar Jaunpaes, Lttar Pradesh J23143
Sl ! D N D . perty v el
o| ot | g o By [Poseson|  oscrton o rpery ) Rosere | (whotRe) | sumisi "2 ipapecion | ool | it R
{c} rice {E} {F} date (G} | D" | Date s Timeqy| Auction 03| ~*any (K} 51 TSATEOB0 Ashu Singh 223500 |  HDFC Bank Ltd, House No 247, WardNo 5, | 14-12:2028
1 Loan No. Notice date: 11-05-2026 All That Piece And Parcel Of The Arazi No. 259, Meas-| Rs. 999600.00 | Rs. 99960.00/- 52 TE041530 Ashu Singh S6000 Village Rasra Andar, District - Batia, Rasra, 14-12-2025
HL00055100000005047230 Total Dues: uring 4080 Sq.Ft. Situated At Mauza Lasmada, Par-| (Rupees Nine | (Rupees Ninety |, - e Uttar Pradesh Z21712
REETIMA TRIPATHI (BOR- | Rs. 670896/- (Rupees Six Lakh i gana Bhadohi, Tehsil Aurai Distt Bhadohi. Boundaries| Lacs Ninety Nine | Nine Thousand [<[""'" 23-11-2026 | 30-11-2026 - . BT
ROWER) Seventy Thousand Eight Hundred| Physical | (as Agreement To Sale):- East - Land Of JitLal West| Thousand Six | Nine Hundred | BeforeS | 10,000/ (11AM - 4PM) | (11 AM- 2PM) NIL 53 4001324623 Vipin Kurmar Singh 571800 14-12-2025
RAKESH TRIPATHI (CO  [NinetySix Only) payable as on 11- -Jamin Digar Shakth North - 10 Feet Wide Unpaved| Hundred Only) |  Sixty Only) PM 54 | 4001497067 Karan Verma 155000 | HOFC Bank Ltd., House No, S-4/73-E-2, Maurya | 23-11-2026
BORROWER) 05-2026 along with interest Road, Badun Devnath Tiwari South - Land Of Prabhu- RS 7E07R433 Sanjay San 118000 | Vihar, Opg. Pahariya Mandi. Pahariya Samath, | 44.12.2005
@16.6% p.a. till the realization. nath Varanasi, Ultar Pradesh 23 1007
2 Loan No Notice date: 09-03-2026 All That Piece And Parcel Of The Flat No. 102 Having| Rs. 1328375.00/- | Rs. 132837.50/ o lpepare Dbk Kuner Pandey T80 e} el
HL00596100000005040320 | Total Dues: Rs.1914087/- (Ru- Covered Area 725 Sq. Ft. Is Equal To 67.35 Sq. Mtr Sit-| (Rupees Thirteen | (Rupees One o7 T5E1E1T4 Manish Yadav = 29000 £5-11-2026
PRA(gp(‘)YR\Ig(E)EI:IQE?'\'I)NGH pees Nineteen Lakh Fourteen uated On The First Floor Of Premises Built On Pvt. Plot|  Lacs Twenty Lacs Thirty Two HOFC Bank Lid., J R Indusiries, Post Offica -
Thousand EightySeven Only) No. 1 Measuring 116 Sq. Yds. Situated In Part Of Arazi| Eight Thousand | Thousand Eight [57.41.202 5E 40015R2853 Anoop Singh 77300 | Belthara Road, District - Ballia, Ballia, Utar Pradesh | 23-11-2026
MAYA SINGH (CO BOR- | payable as on 09-03-2026 along | o [No. 69, Village Chachendi-Sachendi Ist, Pargana-| Three Hundred | Hundred Thirty Beforf 56 10.000- | 23-11-2026 | 30-11-2026 NIL St 221715
ROWER) with interest (%13-?5% pa.tillthe| " Tehsil Kanpur Sadar, District Kanpur Nagar With Undi-| ~ Seventy Five | Sevenand Fitty | — ppy ’ (11AM - 4PM) | (11 AM-2PM) = et T s TRTT
realization. vided Proportionate Share In The Land Admeasuring Only) Paisas Only) : MsEr Yalay 1 o it -11-210;
20.90 Sq. Mir. And Boundaries As : East - Open To 60 | 75971260 |  Ramnidhi Thwar 172000 | HOFC Bank Lid., Plot No.501/2 , 5022, 50412, Sai | 5g.44.9005
Sky (Road), West - Stairs And Flat No. 101, North - ; R R Tower, Main Market . Saidpur {Ghazipur), Ghazipur,
Open To Sky, South - Ots/Road. 6 75906615 Amit Tripathi | 39200 Uttar Pradesh 233304 23-11-2026
= | 2.91-
3 Loan No, Notice date: 11-02-2026 All That Piece And Parcel Of Property Being Plot No.| Rs. 255150.00- | Rs. 25515.00/- L B L sl L R B L £ 1160t
HF0045H21100263 Total Dues:Rs. 557932/- 2 Measuring 55.75 Sq.Mtr. Situated In Part Of Arazi No. (Rupees Two (Rupees Twenty 27.11-2026 63 78453062 Rudra Pratap Yaday T 00 23-11-2026
SANTOSH KUMAR (BOR- | (Rupees Five Lakh FiftySeven Physical |395kha, Village Sherpur Taraunda, Pargana-Teshil Ak-| - Lacs Fifty Five | Five Thousand |50 X5 0 oo, | 23-11-2026 | 30-11-2026 NIL 54 72150543 Ajil Kumar Singh o7 HDFC Bank Ltd.. Plot NoB43, Ailwai, Near 14-12-2026
ROWER) Thousand Nine Hundred Thir- y barpur, District Kanpur Dehat, Bounded East: Pvt. Plot| Thousand One | Five Hundred Fif-| ®=o0) ’ (11AM - 4PM) | (11 AM- 2PM) £S5 75128864 | NagendraMarayan Singh | 64000 Trimhani, Azamgarh, Uttar Pradesh 276001 29412026
BASANTI DEVI (CO BOR- |tyTwo Only) payable as on 11-02- No. 3 Sharda Devi, West: Pt Plot No. 1, North: Other| Hundred Fifty | teen Only)
ROWER) 2026 annglwith intert_estl Arézi South: 10 Féet Wide Résta n : Only) i 450904903 Arun Kemar R 61000 23-1-2026
@16.35% p.a. till the realization. ! : 6T 400321173 M-3|'|ﬂ| Kumar Sil‘lgh ] R 14-12-2028
4 Loan No. Notice date: 09-01-2026 All That Piece And Parcel Of Plot Located In Mauja| Rs. 496125.00/- | Rs. 49612.50/- 4 ; - R
HF0044H21100187 Total Dues:Rs. 1001008/- Pata, Pargana Karari, Tehsil Manjhanpur, District| (Rupees Four | (Rupees Forty % DR | Dy H”m.’ Yhytar o zﬂm HDFC Bank Ltd., Premises No 154, Part of Khasra | 12208
ANKUR GUPTA (BOR-  (Rupees Ten Lakh One Thousand Kaushambi Arazi Number 2250, Total Area 0.342| Lacs Ninety Six | Nine Thousand |,7 1, »ooc B2 | 4000406300 Prabma Mishra 126000 Me 320Mi, Tad Ke Dawd, Dallt Basti, South 23-11-2026
ROWER) Eight Only) payable as on 09-01- Phvsical Hectares, Out Of Which Only 0.0163 Hectares lts Di-| Thousand One Six Hundred Before 5 | 10.000/- | 23-11-2026 30-11-2026 NIL Pt 001180106 Pratima Mishra 118500 | Roberisanj, Parmgana Badahar, Tehsil - Roberisgan), | 23.11-2026
VARSHA GUPTA (COBOR-| 2026 along with interest YSICAT | mensions: North To South: 35 Feet Wide East To| Hundred Twenty | Twelve and Fifty | oy ’ (11AM - 4PM) | (11 AM- 2PM) 71 76182168 Shallesh Kumar 78500 Dist - Sonbhadra UF 231215 144222078
ROWER) @15.35% p.a. till the realization. West: 50 Feet Long Total Area: 163 Square Meters.|  Five Only) Paisas Only) 7 4000202 4 o ' 14459096
Boundary: East: Field Of Shankariya Devi, West: Pro- £ 000202229 upeal Kumar jha BE000 -T2l
posed Unpaved Road Less Than 5 Meters Wide, North: 3 Ta630238 Chaina Chalurvadi | 325000 HDFC Bank Ltd,, Premises Mo,32 & 324, Town 25-11-2026
— Field Of Lallu And Others, South: Field Of Soni Devi. 74 TE10TORG Raghunandan Prasad 117300 Hall. Ballia, Uttar Pradesh 277001 14-12-2025 |
5 oan No. Notice date: 09-10-2025 All The Piece And Parcels Of The Private Plot No. 4| Rs. 318938.00/- | Rs. 31893.80/- HOFC Bank Lid, Saraila Rozd, Word No-09, Near
HF0045H21100309 Total Dues: Rs. 841230/- Situated At Part Of Arazi No. 395kha Village Sherpur| (Rupees Three | (Rupees Thirty . I  Word Ne-09, B |
SANJAY KUMAR | (Rupees Eight Lakh FourtyOne | Taronda Tehsil Akbarpur District Kanpur Dehat Ad-| Lacs Eighteen | One Thousand |27-11-2026 23112026 | 30-11-2028 75 | 76063244 | Ramesh Singh Yadava BA000 | Bank of Bﬂrﬂd‘:; !I':jldﬂr gggggﬁﬁhﬂzlput Uttar | 23-11:2026
(BORROWER) Thousand Two Hundred Thirty | Physical | - o "5 75'Sq Mis. Boundaries As Per Ats:| Thousand Nine | Eight Hundred Be;?,;f 5| 10,000~ |y am—apmy| (11 aM-2Pm)| NI radash
AT Kumar | e 5 8% oo East Oner Araz West Plo No 3 Sharda DeviNort| Hirred Ty | Ninety Trve and ' HDFC Bank Ltd., Linit Na. 1. Plat No. 15424
(CO BORROWER) ill the realization. Other Arazi South: 10 Feet Road gnt=nly g gnly) 76 | 4001380101 Dheeraj Dubey 124000 f-hqhﬂ r{:s:ﬁfa;i ';aramdr;:ﬁ ;f;:?;:l Eenlﬂn 23-11-2026
6 Loan No. Notice date: 08-08-2025 All That Piece And Parcel Of House Of Khasra No| Rs. 5250567.00/- | Rs. 525056.70/- - : -
HM0100H18100235 Total Dues:Rs. 1622587/- 191,192,193 Nagaria Parikshit Par, Tehsil & Distt| (Rupees Fifty (Rupees Five 7112026 HEEE E?E& :td.h"-".lr‘?rﬁ Nﬁnl.-ﬂ-. k-l;l:nuse HDI'.: 1. Mear
MOHD ALI (BORROWER) | (Rupees Sixteen Lakh Twen- ) Bareilly. Adm Area 313.54 Sq Meter. Bounded By:-| Two Lacs Fifty | Lacs Twenty Five |< """ 23-11-2026 | 30-11-2026 7 A00 TRASD T ; o ay Mandir, Mohalla Dhnkeangan), Mezapur, a4
KAISER ALI tyTwo Thousand Five Hundred Physical East- Fiload 15 Feet Wide Wegt- Arazi Gupta Ji Nor¥h- Thousand Five | Thousand Fifty Before 5 | 10,000/- (11AM - 4PM) | (11 AM- 2PM) NIL f ki $ NRalg) Kuiar Shngi . i Littar Pradesh 231001 4RI
(CO BORROWER) EightySeven Only) payable as on Rasta & Arazi Others. South- Plot Of Mo Singh Hundred Sixty | Sixand Seventy | PM deeidr it ded el il
MUNIJA 08-08-2025 along with interest ' p-singh. Seven Only) Paisas Only) The guchon shall be carsed oul sinclly onan “AS |5 WHERE 157, "A5 158 WHAT 15", and "WHATEVER THERE |15” basis, The Bark makes
@18.35% p-a. til the realization. no warranty or representation, express or implied, regarding the quality, purity. caratage, weight, or valuation of the pledged gold
7 Loan No. Notice date: 09-07-2025 All That Piece And Parcel Of Property Bearing House| Rs. 1571063.00/- | Rs. 157106.30/- BOITOWET SA Heuerﬁ'ﬂrnﬁmenm_ Fmsp&:[\:l‘le hidders are EDIEIY reﬁmr_\sihle ﬁ:,rmspeﬂmg and EE['Eh"iI'IQ themselves reﬂanjing the condition. DJET!I".
HF0043H20100469 Total Dues: Rs. 2245555/- No 441mn,/225n, Area Adm 1080 Squire Feet I.E.| (Rupees Fifteen | (Rupees One ﬁ'%dn";";?l'gggw Gara e, welhi sed vahumion & e leslsiEibaems oot niacing s k. Insniacteriwil B e tlar 23 otk befiraha'sustion
ASHISH SHUKLA | (Rupees TwentyTwo Lakh Fourty- 100.371 Squire Meter, Full Land Of Bhukhand No. 14| Lacs Seventy | Lacs Fifty Seven [27-11-2026 2341-2026 | 30-11-2026 gair P, DT B L Y s P ; :
- : i ’ . possession antirely at the bidders' cost. nsk, and discration. By participating in the auction, bidders shall ba deemed to have independently inspected
(BORROWER) Five Thousand Five Hundred | Physical |And Part Land Of Bhukhand No 15, Also Part Of| One Thousand | Thousand One | Before 5 | 10,000/ | i iuwr sonn | (41 AM- 2PM)| order and S - G s iy e "
SANTOSHI SHUKLA | FiftyFive Only) payable as on 09- Khasra No 624 To 626. Situated At Ward Balakganj| Sixty Three Only) | Hundred Sixand| PM sarfaesi activity the pledged items and to accapt all associated risks withoul any reliance on raprasantalions by the Bank, No requests for return,
(CO BORROWER) 07-2025 along with intgregt (Balaganj) Janpad And Distt Lucknow. Bounded By:- Thirty Paisas (SA”?;/ZOZG) exchange, refund, compensation, or cancallation will be entertamed afler the sale has been concluded. All hids shall be subject to a
@14.35% p.a. till the realization. East: Rest Part Of Land No-15, West: Land No 13, Only) 2?(11,‘?;:2 minimum reserve price determined by the Bank in accordance with applicable reguiatory norms. The auckon value will be based on the
North: Land Deegar, South: Road 12 Feet Wide. against GHFL lowerof: (&) the average closing price of gold for the preceding thirty (30) days, or (b} the closing price of goid published by the India Bullion
8 Loan No. Notice date: 11-05-2026 All That Piece And Parcel Of The Plot Khasra No. 258| Rs. 342052.00/- | Rs. 34205.20/- and Jewellers Association Lid, (1BJ4) on the immediately praceding day, The Bank retains sole discration io finalise the reserve price and
HL00671100000005027562 |  Total Dues: Rs. 1277337/- Area 47.51 Sq. Mtr Situated At Moja Jayantipur| (Rupees Three | (Rupees Thirty addi i ; . ndl i i
SHANU SO MUNAWWAR | (Rupees Twelve Lakh Seventy- . Paschimi Tah. And Distt Moradabad. Boundaries Of| Lacs Forty Two | Four Thousand 27-11-2026 23-11-2026 | 30-11-2026 E(npns? o addlltflarll i ast MTW: r:ﬁmss.&:}_ EI,]IDUIH a:,r h; rrc-‘.;;er rlapiz lhle el ngt‘:‘}lan;:ll-:ntg S ml:at:mn:la‘nﬁlle Wéth T.H
ALI (BORROWER) Seven Thousand Three Hundred | Physical |The property : East - Property Mustakim , West -| Thousand Fifty | Two Hundred | BeforeS | 10,000/- (11AM - 4PM) | (11 AM- 2PM) NIL R FTEsnent. DETORS: COMMAnCRmaN:of, K- auction, i pradgsd gold pwersnromaments or th ACROUME ey, at-b. Baks
NEHA WO SHANU ThirtySeven Only) payable as on Property Other Person, North - Property Salman, Two Only) Five and Twenty PM descration, be withdrawn from the auchon without furher notice. The auction and any rasufling sale shall remaln subject 1o any further
(CO BORROWER) 11-05-2026 along with interest South - Road 12 Feet Wide. Paisas Only) ferms and conditions {hat the Bank, in ifs soée and absolute discretion, may impose, amend, or prescrbe from time to tme. Please node thal
@15.6% p.a. il the realization. the undersigned Authorized Officer of the Bank reserves the right to postpone, sdiourn, modify, suspend, or cancel the auction
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and proceedings without prior notice and without assigning any reason. The Authorized Officer also reserves tha right to acceps or reject any
zzt:zgg;msb?gg:rseIflitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the i), i wihcla arin part. and any siuch declsion shall ba final and binding on all participants.
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Date : 13112026 Sdi- Authorized Officer
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail Place : Varanasi HDFC BANK LTD.
online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “GRIHUM HOUSING FINANCE LIMITED -
AUCTION PROCEEDS A/C”, Bank-ICICI BANK LTD. Account No-091551000028 and IFSC Code- ICIC0000915, ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014 drawn on any nationalized or scheduled
Bank on or before 27-11-2026 and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending
purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: 2nd Floor, Jas Maa Complex, D 58/12, A-2, Gandhi Nagar, Sigra, Varanasi, Uttar Pradesh-221010. Mobile
no. +91 8281138143 e-mail ID p.adith@grihumhousing.com For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.
This notice should also be considered as 15 DAYS (Fifteen) notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002
In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper language published in Financial Express shall be prevail

Date: 13.11.2026 Sd/- Authorised Officer,

Place: UTTAR PRADESH Grihum Housing Finance Limited

epaper.ﬂnancialexpress-.mn‘. @ CY B Chandigarh
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IR wemaH) frm, 2014 (M) & g 20 iR 22; wRelg wferqfar ok fafeme 9° (fiegar <@ ok wadiam i
sTreEaTS) R, 2015 (RiReT R @ RFREA 44, T SRETE St ST At oifp SR GRT T wRer 1. | B 2,802.82 | (155.93) 27.07ll_2,646.90 73.28| 122.09]]
A W YBeRI W (TATE—2); 3R 31 AN B 9 AFEE (@G- W) 50 Ty e A e arafer & fora I @/ (31f) (&,
el A1 g e |fed) @ d8d ud $He STeldl, R WRHR & HIURe 1 FAC (THAIY) gRT SN uRRusi 2. : R ) 1,400.71 (661.07) (4.06) 739.63 22.25| (593.85)
_ : : fafdree ug ateram et T¢
I 8 3Mdiet 2020 HT SRS WX [a% 14 /2020, 13 A 2020 HT 17 /2020, 31 22 FAATR 2025 BT TR AHR
IR 03 /2025 (‘THEIY WHeR’) — B IR, WA FSEEI fies (‘Buil’) & Wl gRT URed Joie & A 3 T S At & T 91eg e/ () 140071 | (661.07) (4.06) 730.63 0205 |  (593.85)
W, AT daa KA e (‘$—aife’) ufbar & SIRY g9 a1 4 QU Ty @i &7 uiRkd far Ser sRamfad © | " | (faf$Tse Ta 319raT METURUT HEl 9 9E) e ' : : : :
T AT BUN B JgASE www.stylam.com W, IR ST WIEH TaEDG B qgASE] Sfgl UM b SIS R st T i
g &~ I RS Wih et 3f gfsar fafics (‘Tiews 1) @1 daviise www.nseindia.com 3R divws 4. W . = e s ./(gﬁ) 1,401.06 | (661.07) (5.81) 739.98 18.24 | (588.20)
fafics & devTsT https:/www.bseindia.com / T T ¥ IUALT & | TRIY A@eR & IGAR, TR doic B (fafTee wei tera ST #el | o) -
I8 AN Hacd S99 GG BT gl Aegd H Holl O W&l ©, O s U YHaR, 06 FadR, 2026 (‘He—aiTh :
RPr) @ @/ <RRER iR MR gRER G (ARET )/ e R Rl Riftes /g T e o Tore e s o1 [
Refred wffer (¢Rem) Rrftes (Rffred) / Redffred miRie @ e dofigr #1 gxiRre, el B %1 5, |FHTT AT/ @) @HRID I | e o o7o| 7s0es|  2484| (s00.81)
URed doie Wi R Ugd A YA fHy MU e Reers formrel @ e witet w@ ol o %@ € afe fei 31T STk T (T & 1E) I ’
A BT /A UaT Bl /IRAY [/ Ruifredt wiiiRite & o dofigd a1 e 98 R, A1 98 We 9 Il & (e e 2 )
T el el # G TS ufhar & ule axe o iR RAe $-aifeT & forw St sSRie wra wr A
2 BYA A U Fewdl B Ree S—aIfeT @ gl ue™ o @ foy e 1fdied goikll, THuHel  geed S waﬁrﬁs‘gﬁaﬁﬁwuﬁm R D) !
et e (gwre) @ P o 2| 6. | b srerc oy of A 1,166.00 | 1,166.00| 1,166.00| 1,166.00| 1,166.00 | 1,166.00
HUAT AU A BT XEMIT B ARIH I AGSIHG a9 | RAC AT Gl vem o) & 8, e 9 ga - -
# fag Ty wRamEl WU e S 9a | Ree s-aifeT & foy fawga fdw 59 g ¥4 Ry U €| dad 9 e @I S g vite ® fo@mg
e o Fe—ife fafy, I YHaR, 06 TadeR, 2026 P IWR B, I & ReAe S—aIfT Ffaen &1 o™ S 9ad & 7. 3@1'{‘3“'{1‘\ W Rfara =r - - - - - .
R TSP BT W AT dIc ST Thd 8 | I &F < b RAe $—aifen &1 safy wfar, 14 Fdx, 2026 @7 \ & ( &
YT 09:00 ol (SMSUALT ) Y& 8RN 3R IfqaR, 13 fIFER, 2026 BT AW 05:00 ol (MELHS!) FA 81N | AR, 13 750 5
fQHaR, 2026 (I 05:00 oI MMEUHCH) & T §—AIST ARSI BT d B e A ik g6 Yy ok 999 & 91 8. IR - uereR) (Feae = TreTeT & fer) -
Rere g—aifeT & argafa =g 8rft| o aifth Fe—sifs I & e 81 €, 9 39 a1 &I &ded FaR & i (e, 1/ ) ( RS & : :
fou a9si | T 9R 99 BIS Fe fHA IRA@ W U Al ST <l ®, A 99 91§ H AT dIic g&e AT [IART 1.9 1.20 (0.57) (0.00) 0.63 0.02 (0.51)
dre Tre @ A e BNl | aifeT @1 favga ufhar uRed dofe Aifew # & T 2 5
T B 9 st SERTed F IR ST Gl M woll GAR T (G GE T 2107, € 2. A 1.20 (0.57) (0.00) 0.63 0.02 (0.51)
& 1248) BT EhieAROR (Sradwdl) g f5ar 71 S9@ W RAe 3-aid & IRY dred dore @ ufhar g I
HRAT 3R U et @7 e iR uRee dTd W A AT 7| UNTd dofc &7 uRemE WeER, 15 fAHaR 2026 B feogforaT
g1 ITA U BUAT B RS mvﬁ ‘a?ﬁ{?rﬁv‘m Gmimrj?m é’r T BUHl B J9TST www.stylam.com W 1 i ( st P, 2015 o Fafirer 33 @ Tea =t Feff 3 T 30 R,
A aetie fhar Smo &R Sf foe i yawail aor S—aifesT goiell & gfad &= f3ar s | N . Eﬁiaﬁ'{‘ {5% e e ﬁcﬁ e .%[ i aRoTT
R Fewdl &I uRed dole Aifed T fiem 2 a1 K Rele $—aiftT & IS 315 99T 8, I BU & A Bl 2026 . <t (BSE & MSl?quEﬁ $ P %‘ Tk SR E! 3 G
cs@stylam.com W 3R /I7 U & FREIT BT enotices@in.mpms.mufg.com TR $HA 45 FHd & | URed deic ! ; R ( ) e l HIgS qUSe l
Afed @1 B B Jage www.stylam.com & W SrSTS AT ST Wbl | 2-  IURITH URUTIH hi THTSTT TIET URTaTT Wi gRT aht T8 311 shut o He9Teh Wee g 12 &R 2026 i STEIRA 31U Sk | STTHIGH
o dewil & IR SFcRudEss w9 4 €, I RY & fb 9 o feuifred widRyde & o ouer AM, ua, H TN
49 Fax, FiA9E, Aesd J6), SR U, S Wrar fAaRer iR 3 STMaRI g9l /JUSe BT of | 39 oI S 31+
Faftrg fEuiforest uifiéRte grT 9ars 78 Ufshal &7 Urer HReT 8N | S i AR H
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wiEad eI fafics & ok 9 TEg HAT ITRET
. mﬁ% fetiaR: 13.11.2026 (wsier feyTeR)
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Form No. INC-26 =3 gy
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014] L. I HDFC BANK AU c I Io N SALE N OTI c E Il L _|| H D FG BAN K
HOTICE W i " LSy
Before the Central Government Morthern Region _ ﬂh'-'"'-‘*ﬂ"st'-""“ 'l"";“"d‘;:‘-" dur e g o - We understand your world
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clacse (a) of & borrowers concemned and the public at large are hereby informead that a public auction of gold jewelleryiormaments pledged as s : ; oyl : prm
sub-rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014 security in the ioan accounts listed betow is proposad to be conducted. These fems were pledged by borrowers who have defaulted in Th:& borrowers c-:nrszern:al:l and the public attange are hereby informed that s public auchion of gold jewellery'omaments ::led?ed.as SECUEY
AND repaying thair dues as per the terms of the executed Loan Agreements, despita reminders issued by HDFC Bank Limited {"the Bank”) In e loan accounts llsted below ks propased o be conducled, These liems ware piadged by borrowsers Who have defoulted In repaying
In the matter of Netspace Communication Private Limited having its registered office at directing tham to clear their outstanding amounts. The Bank had earlier issued nofices granting the borrowers seven (7) days' time fo their dues as per the terms of the exacuted Loan Agreaments, despite remindersissuad by HDFC Bank Limited (‘the Bank”) directing ther
B-326-4, Khasra No. 344 & 347 G.F. Gali No.d Guru Nanak Dav Colony, Bhalswa Dairy repay the full cutstandmg dues in their respective loan accounis. As the borowers have failed to requianze their sccounts. the Bank, in toclear their outstanding. amounts. The Bank had earfier isued notices granfing the bormowers seven (7] days' fime to-repay the full
- o Landrna_rh. Delhi. 110042 ”Eﬁ'_?'ﬂ"'ﬁf exercise of s fghts as pledgee under the Loan Agreemant and applicabla law, has decided o enforce the pladge and proceed with the outstanding dues in thair respective loan accounts. As the borrowers have failed to reguianze their acoounts, the Bank, in exercise of s
:;J-;ﬂlée |5;I:Jelr§hy given u;-1hfsj Ge.ne.':_-ul P'f""j"frwtge mmneﬂ; F"“EF'E’IT;-:‘ m;rtahelaﬂmna:m ’f; sabe of the pledged gold jewelleryiomaments by way of public aucton to recover the dues. The auction will be conduciad at the rights as pledgee uwnder the Laan Agreement and applicable law, has decided to enforca the pledge and procesd with the gale of the
apﬂmi;n al tfﬁzzﬁaﬁuiﬁfﬁiﬁgﬁ;}lizn ﬁ;!m;rlsng;m:; I':'Imms ;ﬁu'f cu&ﬂ:ﬂﬂ;ﬂ branchies) mentioned below from 9:30 AM onwards. If, for any reason, the auction of any piedged securily cannot be conducted or pledged goid jewellenyormaments by way of public auction fo recover the dues. The auction will be conducted a1 the branchies) mentioned
L‘-E;Eﬁ-ed at m.é Extra Clr:.':inal':.- General Mesting held Dlilr- .ﬁcl-nh-er N IU‘IEE::G At ihe completed on the _ﬁﬂhﬂduléﬂ date, the Bank resanves tha ght e continue or reschedule the auction on any subsequeant date and tima below fram 9:30 AM anwards, II. Tor any reason, the auction of any pledged sacurity cannot be conducted or complated on the scheduled
company to change & Registered office from “National Capital Territory of Deihi” to “The without further notice. . ‘ date, the Bank resesves the right 1o continue or reschedule the auttion on any subsequent date and time without furthar notice.
e | e I TN e
¥-DArson wWhisa miar IKETY ¥ e pr 4 ragisier 4 akhan ank Ltd., wuil Complax, ;ana : - 1 * — - — —
office of the comgany may defver either on the MCA-21 partal {www.mea.gown) by fiing Adioining State Bank Of India, Govardhan, Uttar | seeiand  Saenducae 218300 | - HDFC Bank Ltd., Bititola, Tehsi - Bairia, Bairia, | 14-12-2028
vestor complaint form or cause o be delivered or send by registered post of his/her objeclions Pradesh 281502 - N ; § __ Dhslrict - Ballla Uttar Pradash - 277201 -
suppiored by an affidavit stating the nature of hisher interest and grounds of apposibion b the - — . . 2 16072132 Shubhangal Mishra | 588200 | HDFC Bank Ltd., Building No. 77 Sahabganj, Mogra | 23-11-2026
Fegional Directar 81 the address “B-2 Wing, 2* Floor, Pt. Deendayal Antyodaya Bhawan, 2 76113618 Shivani Goshwanmi 1310700 | HOFC Ea"l;l Ltd., 18/1634, Sﬁﬁnshaﬁad R':'E':" 23-11-2026 ' Badsahpur, (UP), Jﬂungurl LlnarFrau:Ieﬂn ém‘ﬁz
CGO Complex, New Delhi - 110003 within Fourteen days from the date of publication of this Near Hotel Amar, Agra, Uttar Pradesh 28200 -
natice with a copy of the appiicant company at #s registerad office at the address mentioned 3 75274066 Dilip Pathak 105800 HOFC Bank Ltd., 18/196, Sasni Gate, Aligarh, 9%.41-2026 3 79903200 Vikash Rai £33100 | HDFC Bank Ltd., D_—E-ﬂ.'"i'. A-1, Ganga Bagh |_:|:IJI:H'|{,.', 2311-2026
bl Uttar Pradesh 202001 4 7040122 I5hita Armie Joseph 47100 | Madan Mohan Malviva Marg Lanka, Varanasi, Uttar | 23-11-2026
=326 . A / = Pradasgh 221005
Eﬂﬂmmm r:;:.ﬂ ::;n MT G Gall No Guru Nanak Dev Colony, Bhalswa Dairy | | -1 Rashmi Devi 160300 | HDFC Bank Lﬁd ?D'uMI Sggﬁf Fatehatiad, | 25.11-2026 1 _ : rade e
Far and ce behalf of the Applicant 6 | 4001648360 Baby Singh 2485000 23-11-2026 2 73231161 Prii Bhara e e e s i e o | SRATID
Melspace Communication Private Limited 7 | AD0DSASTI Gaurav Uppal 1350000 HDFC Bank Ltd., 542, Masoodabad Chok, 14-12-2028 | b b i s i
FHpa0n: e . 3 | 4000984485 Anwar Ahmed 197700 R, triatarh iR 23-11-2026 6 76051241 Apeet Kumar Ras 164900 | HDFC Bank Ltd.. Ground Floor, Near Bus Stand, | 23-11-2026
B-326-A, Khasra No.3d4 & 347 Pankaj Garg i rd TEN1RT 4 g K 100000 Crossing Ballia Road, Tehed & Post, Sikandarpur, 2112096
G.F, Gali No.4 Guru Nanak Dey DiN: 00DB5032 (2N Nasen VOHe eo ) Ll 1 g W AN " Bl 52
f - Ballia, Uttar Pradesh 277303
Colony, Bhaltwa Dairy Landmark Add: A-34. Sector-31, Nolda, 10 132098586 Harandra Kumar 42000 HOFC Bank Lid., Bhim Markel, Barhan Fa:'a-:l 14-12-2026 :
Dedhi, 110042 Gautam Budh Nagar, 201301 Eimadpur, Agra, Uttar Pradesh-263202 il B 4000872142|  Prince Kumar Singh 50000 | HOFC Bank Ltd., Ground Floor, Sh/8/27, B-Shivpur | 14-12-2028
11 | 4001648176 Prempal Singh 879000 | HDFC Bank Ltd., Ground Floor, Khasra No 412, | 14-12-2026 ] TEIRRRND Akshay Kumar 100 | Bypass Road, Shivpur Varanasi, Varanasi, Uttar | 29 44,9025
FORM G Oppasits Tehsil, Hathras Road, lglas, Aligarh, Fradesh 221003
INVITATION FOR EXPRESSION OF INTEREST FOR WUar Pradesh - 202124 -
M/S SRS REAL INFRASTRUCTURE LIMITED HDEC Bank Lid. Cround Floor. Main Chanrara HDFC Bank Ltd., Municipal House No. 111 of Gata
CIRP CONFINED TO SRS RESIDENCY PROJECT 12 | 76037792 Dharmendra Singh 60200 | S R e uraha, | 14-12.2026 10 T427762T Shiv Shankar 7oa0g | Mo3 Siluated 8t Village Jalslpur Tehsil Bhadohi, | 23.91.2006
OPERATING IN REAL ESTATE AT SRS RESIDENCY PROJECT agkalan, Achnera Road, Kirsol|, Dist, Agra Uttar Pradesh 221401
VILLAGE BHOOD, RAIPUR RANI, DISTRICT PANCHKULA, HARYANA Uttar Pradesh 283122 e S v
{Under regulation 38A (1) of the Insolvency and Bankruptcy Board of India HDFC Bank Ltd, Mohalla Peer Jadgaan Opp, Post " an ~ Upper Graund Hloor aurey o,
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 13 | 4000730027 Dharmendra Kumar 300500 Office Atrauh, Aligarh, Utiar Pradesh EEIEDE?EI] &5-11-2026 b 4001068285 Swatantra Mishra 159900 ?dll}r.;ﬂmI-I|EEEE|MH?Tpgr{fwfm-ﬂgghztﬁ?;;m' 23-11-2026
RELEVENT PARTICULARS 14 | 4001657482 | Rampal So Mohan Lal 891000 23-11-2026 =l 1] ' S ﬂ[-_ —— ESL' — T '
(1. |Mame af the corporats debbor along | MYS SRS REAL INFRASTRUCTURE LIMITED, J mpat o0 Mohan La HDFC Bank Ltd., New Chandaus Adda, o il 12 TAETROZZ Mohd Salman EEJNI0 14-12-2026
with FAN & CIN/ LLP Ka, “GIRP CONFINED TO SRS RESIDENCY PROJECT™ 15 | 4001627057 |  Maina Wife Of Vasadey 579000 Aligarh Palwal Road, Dist-Afigarh, Khair, 14-12-2026 1 T45654TE Shamin. Ahiriad : 48000 HOFC Bank Ltd, B E‘:’.A'd-‘., A-2 Gunjan Complex 59.11.2026
PAN - ARBCM2306R 16 | T7577R940 Muveen Khan 85000 Uttar Pradesh 202138 23-11-2026 : ﬁ Shetupur, Varanasi, Utar Pradesh 221010 8
' C1N - LGG10HR1990PLCOAD431 17 | 75459702 Nahar Singh 65000 23-41-2026 14 | 4001085603  Firoe Anwar 77000 | 23112028
(4, |Address of the registered office SRS Mutiples, Yop Floor City Centre, Sactor-12, . : 9 . S - - - 15 TEOOT 264 Raja Kharwar {18500 25412026
_ Fandabad, Haryana- 124007 18 | 4000902606 Chanchal Kumari 949000 | HOFC Bank Ltd. 47, Opp. Nagar Palika, Old GT | 25-11-2026 = : :
3. _|URL of website Rt Avalabie Rioad, Kosi Kalan, Mathura, Utlar Pradesh 281403 18 | 400043608 : Rayi Yadav 82300 23112026
4. |Detais of place where majority 0 |SAS Residency Project, Village Bhood, Raipur Ran, 19 | 74374744 Mohd Abid Kadri 500000 | MDFC Bank Lbd., C-250, Karnia Magar, Agra, | 14-12-2028 7 79878203 | Dhirs) Kumar Upadhyay 83000 | HOFC Bank Ltd., Barauli Tehsd Badlapur, Disti, | 14-12-2028
fixei Azsets ane iocated District Panchkula; Harvana, 0 | 4000810752 | Chandra Kishore Mahour 50100 Littar Pradesh 282004 23.11.2028 18 TE0T1530 Ravi Yaday 62400 Jaunpur, Barauli, Uttar Pradesh 222125 23-11-2026
::| 7 Instaked c.;.par:'rnr?mam |:ll'l.'|-I1L'1.'!15_-' .,ﬂ.::i per the ardar ﬂHEEﬂ_'l? 09.2026 passed by the HOFC Bank Ltd., G-24-35. Grd. Floor Hﬂt‘ﬂﬂgi 19 ?EUF1E?E R-E'-II ljl"'f'll'.'IEI'l' 51900 23-11-2026
RRrViCes Hon'ble NCLT, Chandigarh Bench, Court-l, the area of M | 74268818 Mohd Tanveer 103800 | Complex, Hing Ki Mandi , Agra-\tas Pradesh 95.11-2026 20 | 4000829377 Dariyahi Kumar | 50500 23-11-2026
the 5R5 Residency Project is-31 acres, ;i:uat_ed_al 28M03 21 TERATO04 Shivanshu Singh B5800 | HDFC Bank Ltd., Ground Floor, Khasara Mo, 2388, | 23-11-2026
Village Bhood, Sub-Tehsil Ralpur Rani, District 2 | 75005002 Chandfa Kant 183000 | HOFC Bank Ltd,, Ground Floor, Sher Gany, Near | 23 442028 22 T42T7825 Ajeet Kumar Gupta 52300 | Village Pindara, Pargana Kol Asala, Varanast, Utlar | 23-11-2026
e |Panchiula Haryana. Gautam Nursing Home, Jalesar, Dist. Etah Pradesh 221206
6. |Duantity and value af man produets’| ae- nee the order dated 17.09.2026 passed by the Uttar Pradesh 207302
kas ' R ; FC Bank Ltd.. Ground Floor, G246, 330, Ram
seryices sold inksst fnancial year | yohig NCLT, Chandigarh Bench, Court-l, the total HDFC Bank Ltd., \Vimal Towes, Agra Road i i i
o e FrLY ; : i b i - A4 q Katora, Lahurabir, Uttar Pradesh. Varanasi, Uttar A1
number of plots in the SRS Residency Projectis 573 23 | 4001532592 Kuldeap Kumar 106000 Firozahad. Littar Pradesh 283203 23-11-20286 23 4001307287 Abhay Kumar DER00 Paat i 23-11-2026
{7.__{Numbar of smpioyees/ workmen (Mot fadlatee - HDFC Bank Ltd., Jrf Bullding, Secior-13 ’
18, |Fursher details inchisding kst %A% Real Infrastructure Limited's. Balance Shest 24 | a001385126 Pushpendra Singh 1738000 Shastripuram J"-g']r-’li L||.1EIIJrI F:'aﬁlesl'-. ?EEUD':’ 14-12-2026 HDFC Bank Ltd., Ground Floor, EMSFE Mo-BES,
avallable financial statements (with  [for FY 209617 & FY 2017-18 - L sadeadiady -S| 24 75551440 Deepak R 45000 | Vilage Kachnar, Pargana Kaswar, Sarkan Raplalab, | pa-11:2006
Sﬂfmlesj -:1r1-.'-!.|1 Eaaw- Ei:tf of o slatearlipg com, 25 | 4000820063 Sonu Kumar 260000 | HOFC Bank Ltd., Shop Mos 3, 4, 11 Ground Floor, | 23-11-2026 Varanas:, URar Pradesh 221311
LTINS AT INT A S Block No 171274 Friends Plaza, Sanjay Place, Agra, | 23-11- : :
(9. |Ellpbolity for resolution applicants: | Detalts can he downlodded from yiww statwartipe Go) o | e A T SR | Utlar Pradesh EHEEIEIJE ; " b - L b WGy AT e S | P Bk Lt":.]." CaoUIEE Bl e 140 3.‘“””3 ehilaies
| |under section 25(2){h) of the Code : 26 T4ER56E3 | Mahesh Kumar Jaiswal 36800 | Village Khajuri Tappa Upraudha, Pargana Kantdt. | 14-12-2026
| |is-availabie 21 LRL: 27 | 4001387195 Uidal Nayak 454500 | HOFC Bank Ltd., Vishal Molors, Sadabad Gate, | 23-11-2026 | Tehsil Lakganj, Distl- Mirzapur, Uttar Pradesh-231211
i s ilitemsd 0® Mavaiib i iy | ra-Aligarh ih =1 T 1. 1
e I [ P S W ] bt v | I | Il e I
' |apteants o " SNCRORUE | Nopek Solanke Ly L 14122 26 | 75405264 |  Mohammad Anis 165000 23.11-2025
(12, |Last e for submissin of oojeciions o provisonal st |14 December, 2026 (Monday) || | The auction shall be carried out strictly on an "AS IS WHERE 5", "AS 1S WHAT 15", and "WHATEVER THERE |S" basis. The Bank 26 76201671 Mohamnad Anls s2a500 | HOFC Bank Ltd.. Jyobi Tower, Sahadalpura, Mgt | 5s 44 00
113, |Gate of 550 o final kst ol prospeciive resolutian appilcants |24° December, 2026 | INUrstay) makes no warranty of repeesantation, express or implied, regarding the quality, purity, caratage, weasght, or valuation of the pledged a0 TEREIENE Marioj Kumar Yaday e Nath Bhanjan, Uttar Pradesh 275102 95.11.0026
(14 Datac-*lssl.t:. of infarmation memorandum, evaliation matix |#3° December, 2036 [Tuesday] gold jewelleryiomaments. Prospective bidders are solely responsible for inspecting and satisfving themselves regarding the 29 5711764 Reanit: CRatiRan 42400 $14.47.2005
and reiest for resohuion plang o prospechve rmaoktion condition, purity, caratage, weight, and valuation ofthe pledged items priorie placing their bids. Inspection will be permitted 45 minutes 13 2629R000 ;.1|:|han1rn S i E_m:,}"} 93113076
' 5 Eiﬂ?ﬁar o e g before the auction, entiraly at the biddars cost, risk, and discration, By participating i the auction, bidders shall ba deamed to have = : FOFC Bank Ui Riasrs N ToTara i -
' 1 B I JAnany, & [ X | y . 3 " f ¥ P 5 ' : . n . asra Mo 1 a | EQE
resoluBan pling Thivik eviall: 25wl s thvoach el coakes: & be independently inspacied lhe pledged items and lo accepl all associated risks without any reliance on representations by the Bank. No . _ . SEaEn L
’ Eu:lmngn' at STALWART ggggrﬂmﬂ PROFESSIONAL requests for retumn, exchange, refund, compensation, or cancellation will be entertained afier the sale has been concluded. All bids 3| 4001548625 Himanshy Singh 15000 EﬂmgED&rz:ﬁliﬁlgigﬁé;m?é%ﬁm Dist- | 23-11-2026
LLP &0-73, Pitarmpura, Defhi - 110034 shall ba subject fo-a minimum reserve price datermined by tha Bank in accordance with applicable regulatory nomms. The auction valua it ;
_ Emial Ki: crp StseesitercyEgmail com will be based on the lower of: (a) the average closing price of gold for the precading thirty (30) days. or (b) the closing price of gold 34 75316541 Vinod Yadav 207500 | HOFC Bank Ltd,, Pramisas No 287, Ward Nod, | 14.12.2026
i E;'-‘“fi:l;rﬁ;_ldwl'r-'ﬂj:-ﬂ""' SRS C VAR ONT) published by the India Bullion and Jewellers Association Lid. (IBJA} on the immediately preceding day. The Bank retains sole 35 75405506 | Maneesh Kumar Singh s7a000 | £amalpur, Mohammadabad, Utter Pradesh 276403 | 44 s onop
iﬁ. DEE:;;;.;“ o I:-I.'l'l.:l"Jr.ﬂlu TP T discretion to finafise the reserve price and ir!'upns& any additional conditions as deemed necessary. Should any borrower repay the % TROT2348 Deepak Kumar Singh 108000 |  HOFC Bank Ltd., Saddupur, Chunar, Mirzapur, | 14-12-2026
reqistration status as MSME entire outstanding dues in actordance with the Loan Agreement before commencement of the auction, the pledged gold ar | 74387338 Satya Bhart 10000 Mirzapur, Ltlar Pradiesh 231304 14122028
IMPORTANTNOTE: Jewelleryfomaments for that Becount may, &l the Bank's discretion, be withdrawn from the auction without further notice. The auction R 4000850813 Pri Singh 70000 | HDFC Bank Ltd.. Word No- 11 Samay Nagar GT | 23-11-2026
A per The arcdar dated 17.0% 2025 passed by the Hor'be NELT, Chandigarh Banch, Gourt-i, a pariad of and-any resulting sale shall remain subject to any further lerms and conditions that the Bank, in itz sole and absolute discretion, may Road r:narful:luali Littar F‘fﬁ&ﬁ#l 53!134 :
50 days has been allowed for complefan of e Corporate Insohancy Resolution Procass {CIRP), which impase, amend, or prescribe from tima to time, Please nola that the undersigned Authorized Officer of the Bank resanses 1he night o i Ba.n a
::Elggﬁar-_ft"fj slilht-;flbluflli I'j Enrru TI:I 1}5 ELFEM% I-_"f?r:;_jr!ulz.'.lm al.*r.lstaliﬂl' HL’EHIT'EI ":'E*“Ei’_v"" ELIT"'-* posipane, adjourn, modiy, suspend, or cancel the auchion procesdings without prior notice and without assigning any réason. The S 75041183 5 i 25000 Hr?f; Ean:ahi?ﬁ:i?:aﬁ;;:;;mgﬁgﬁ?aE U:;;:I e
AR pEnced shaak b Wed baldrs the Horbia \. imalnes and cates menlionad Berein, [Eling : 1 ¥ - : P o e : ; e 150 Shevam Kurmas 1 } ol ! { ; 23-11-2028
beyand the aforesaid paniod, shall be sibpect o he approval of the extension by e Hon'ble NCLT ) UGG, T ?“EDP'EE‘EWEE s AN Tz Acchpt o Thybet iy DA, W0 Whle e KA sl any 2UCHMC ST Slial B InAl Ay Pradesh 232328
Sl binding on all participants. : :
STALWART RESOLUTION PROFESSIONAL LLP Date : 13.11.2026, Sdi- Authorized Officer. 40 4001103242 Bikram Singh Yadav 111000 23-11-2026
T Iﬂﬂﬁfpi“;1”5ﬂ”ﬂ”“";fnzﬁa Iﬂgm'a Place : AGRA HOFC BANK LTD. 4 75862201 Sanjay Kumar %8500 |  HDFC Bank Ltd., 587/588, S.M Plot No. 34706, | 23-11-2026
eq. No.: -J2023- 1 e 1 Mauia O i e 32101 5
Through - Dr. G5 Shravan Kismar Vishnol 42 4000406264 ,:'-‘J-l_hu.ﬁ_rsh Tripathi T00 | Mauja Chandasi, Mugalsarai, Uttar Pradesh 232108 | 14-12-202%
Regd, Address: 50.73, Pitampura, Delhi -110034 43 To162870 Jitendra Chauhan 24000 14-12-2026
Date: 13.11.2026 For Mis SRS Real nfragtruciure Limibed 44 70844020 Shiva Nandu Sonkar 48000 | HOFC Bank Ltd.. Ground Floor, Sa 221784 - 4. | 23-11-2026
Place: Naw Dalhi "CIRP Confined to SRS Residency Project™ Pull Kohna, Dist. Varanasi Uttar Pradesh 221007
; . i jeey Kumar Gupla EHT900 14-12-2026
> Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 E-RUCTION - SALE NOTICE = 40013672301 Sanlsev HODFC Bank Ltd.. Khasra No B35, Viliage & Nagar
GRIHUM HOUSING FINANCE LIMITED | Branch Off Unit: 2nd Floor, Jas Maa Complex, D 58/12, A-2, Gandhi Nagar, Sigra, | Sale of secured immovable 4 | TEOTTIET | Bonu Kumar Gupta 168000 | " panchyat - Kopagan], Tehsil & Dist- Maunath | 2o 11-2026
e Varanasi, Uttar Pradesh-221010 asset under SARFAESI Act 47 73345576 Manoj Kumar 23306 Bhanjan, Kopagany, Uttar Pradesh 275305 14122025
E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. 48 79403518 Sandeep. Ram 43500 14-12-20126
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (hereinafter referred to as the HDFC Bank Ltd., Opposite Krishi Bhawan, Village
“Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security P b . ?
i i i 44 TeT04 700 Brijgsh Kumar 103100 MIBI, Belaiza, Azarmgarh Varanasi Road, 23-11-20286
interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. Uttar Pradesh 76001
The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 30-11-2026 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform il o
provided at the website: https://lwww.bankeauctions.com. HOFC Bank Lid., 496, Kripa Shankar, Nagar, Near
For detailed T&Cs of sale, please refer to link provided in GHFL’s/Secur,‘(la;jt (i;e:fitor‘s website i.e. www.grihumhousing.com - o —— — 50 A00N5EE4 14 Nitin Kuiar Gaulgm BOGO0 ;hﬂil ﬁ,h:nhcn;ilgsingl r.iacgh";hahﬂr#g;;?:rj 95.11-2026
Sl _ D Notice D ure Property ate an wn achhishahar Jaunpue, Uttar Prages
No CusF;;(;f:rS;L:nz {A} Oirtr:::di:;;%o?::tig(}i Possession Description of Property {D} HEEOTD (10% of RP) | Submission IncBr%mt:Intal Inspection |  time of %’g’gr'?g;as“::?# .
. ) Price {E} {F) date {G) id {H} Date & Time{l}{ Auction {J}| " any (K} 51 TEETEOED Ashu Singh 223500 HDFC Bank Ld., House No 247, Ward Mo 5 14-12-2026
1 Loan No. Notice date: 11-05-2026 All That Piece And Parcel Of The Arazi No. 259, Meas-| Rs. 999600.00/- | Rs. 99960.00/- 52 TE041530 hshi Singh 26000 Village Rasra Andar, Disirict - Bala, Rasra, 14-12-2026
HL00055100000005047230 Total Dues: uring 4080 Sq Ft. Situated At Mauza Lasmada, Par-| (Rupees Nine | (Rupees Ninety |, . o Uttar Pradesh 221712
REETIMA TRIPATHI (BOR- | Rs. 670896/- (Rupees Six Lakh ) gana Bhadohi, Tehsil Aurai Distt Bhadohi. Boundaries| Lacs Ninety Nine | Nine Thousand |“2""'" 23.11-2026 | 30-11-2026 0 = T = : i e — ) g
ROWER) Seventy Thousand Eight Hundred| Physical | (As Agreement To Sale):- East - Land Of JitLal West| Thousand Six | Nine Hundred | BeforeS | 10,0000 | ooy uomn | (11 am-2pm)|  NI- 53 | 4001324623|  Vipin Kumar Singh 1571800 14-12-2026
RAKESH TRIPATHI (CO  |NinetySix Only) payable as on 11- -Jamin Digar Shakth North - 10 Feet Wide Unpaved| Hundred Only) |  Sixty Only) PM 84 | 400148T0ET Karan Verma 155000 | HOFC Bank Ltd., Housa No. S-4/73-E-2, Maurya | 23-11-2026
BORROWER) 3%%9/26 alotq?t\évith inlt'eret'St Road, Badun Devnath Tiwari South - Land Of Prabhu- 55 THOTEA33 Sanjay San 118000 | Vihar, Opp. Pahariya Mandi, Pahariya Samath, | 14.42.2026
6% p.a. : ! ' sl
2 Loan No 2 N t'O p; tI 0:(;za2|(2)2;0n /r-]\it:'h t Piece And Parcel Of The Flat No. 102 Having| Rs. 1328375.00/- | Rs. 132837.50/ % ey DAt i oy R AR
: otice date: 09-03- at Piece And Parce e Flat No. aving| Rs. .00/- | Rs. .50/- :
HL00596100000005040320 | Total Dues: Rs.1914087- (Ru- Covered Area 725 Sq. Ft. Is Equal To 67.35 Sq. Mtr Sit-| (Rupees Thirteen |  (Rupees One ST | 75818174 Manish Yadav 2000 | 23-11-2026
PRANAY VEER SINGH pees Nineteen Lakh Fourteen uated On The First Floor Of Premises Built On Pvt. Plot|  Lacs Twenty Lacs Thirty Two HOFC Bank Lid.. J.R.Indusiries, Post Office -
(BORROWER) Thousand EightySeven Only) No. 1 Measuring 116 Sq. Yds. Situated In Part Of Arazi| Eight Thousand | Thousand Eight |97.41.2026 58 4001582853 Anoop Singh 77300 | Balthara Road, District - Ballla, Ballia, Uttar Pradesh | 23-11-2026
MAYA SINGH (CO BOR- | payable as on 09-03-2026 along Physical No. 69, Village Chachendi-Sachendi lst, Pargana—| Three Hundred | Hundred Thirty | Before 5 | 10.000- | 23-11-2026 30-11-2026 NIL 299715
ROWER) with interest @13.85% p.a. till the Tehsil Kanpur Sadar, District Kanpur Nagar With Undi-| ~ Seventy Five | Seven and Fifty PM ’ (11AM - 4PM) | (11 AM- 2PM)
realization. vided Proportionate Share In The Land Admeasuring Only) Paisas Only) a3 73970412 Omkar Yaday 1000 po s o | 23-11-2026
20.90 Sq. Mtr. And Boundaries As : East - Open To Bl TROTI 260 Famnidhi Trwari 1T2000 HDFC B“”.“‘ Lid., Plot N.':"Jm'z ED.E"" s04/2 | sal 23-11-2026
Sky (Road), West - Stairs And Flat No. 101, North - &1 o Arnit Trivathl 139900 Tower, Main Market . Saidpur (Ghazipur}, Ghazipu, 5% 419056
Open To Sky, South - Ots/Road. ; P kit Ultar Pradesh 233304 ¢
3 Loan No. Notice date: 11-02-2026 All That Piece And Parcel Of Property Being Piot No.| Rs. 255150.00- | Rs. 25515.00/- B2 | 75430350 digrara Maurya 102000 23-11-2026
HF0045H21100263 Total Dues:Rs. 557932/- 2 Measuring 55.75 Sq.Mtr. Situated In Part Of AraziNo.| (Rupees Two [ (Rupees Twenty 7112026 b3 To453062 Rirdra Pratap Yadav 186700 2311-2026
SANTOSH KUMAR (BOR- | (Rupees Five Lakh FiftySeven Physical | 395kha, Village Sherpur Taraunda, Pargana-Teshil Ak-|  Lacs Fifty Five | Five Thousand %5 L™ "5l 0 000 | 23-11-2026 | 30-11-2026 NIL 4 72150543 Ajit Kumar Singh THET1 HDFC Bank Ltd., Plot No.B43, Ailwal, Near 10-12-2026
ROWER) Thousand Nine Hundred Thir- Yy barpur, District Kanpur Dehat, Bounded East: Pvt, Plot| Thousand One | Five Hundred Fif- PM ’ (11AM - 4PM) | (11 AM- 2PM) aE 16128664 | Nagendra Marayan Singh | 84000 Trimhani, Azamgarh, Uttar Pradesh 276001 5% 11-2026
BASANTI DEVI (CO BOR- |tyTwo Only) payable as on 11-02- No. 3 Sharda Devi. West: Pvt. Plot No. 1. North: Other| Hundred Fifty teen Only) 4 : LIl
ROWER) 2026 along with interest o AR o : Only) B 480804903 Arun Kumar Rai &1000 25-11-2026
I | @1635% pa tlthe realzaton. | |Ae Soulh 10 Feel Wide Rasta .. | | | | §7 | 4001321173|  Manoj Kumar Singh | 285000 gE
4 Loan No. Notice date: 09-01-2026 All That Piece And Parcel Of Plot Located In Mauja| Rs. 496125.00/- | Rs. 49612.50/- 400nd 1 Disan Kumar Tiwari 7 1417
HF0044H21100187 Total Dues:Rs. 1001008/- Pata, Pargana Karari, Tehsil Manjhanpur, District| (Rupees Four | (Rupees Forty E:E i SR e & 131343 HDFC Bank Ltd,, Premises No 154, Part of Khasra | 14122026
ANKUR GUPTA (BOR-  |(Rupees Ten Lakh One Thousand Kaushambi Arazi Number 2250, Total Area 0.342| Lacs Ninety Six | Nine Thousand [, 4 »ooc 68 | 4000406900 Pratima Mishra 125000 Mo 329Mi, Tad Ke Dauwd, Dalit Basti, South 31120020
ROWER) Eight Only) payable as on 09-01- Phvsical Hectares, Out Of Which Only 0.0163 Hectares Its Di-| Thousand One |  Six Hundred B.efo-re 5| 10000 | 23-11-2026 30-11-2026 NIL LK 001180106 Pralirma hMishra 118500 | Rober=anj, Pargana Badahar, Tehsil - Robersgan|, | 23-11-2026
VARSHA GUPTA (COBOR-| 2026 along with interest YSICAT [mensions: North To South: 35 Feet Wide East To| Hundred Twenty | Twelve and Fifty [ = oo TOO | (11AM - 4PM) | (11 AM- 2PM) 71 TE1R216R Shailich Kimar TREDC Dest - Sonbhadra UP 231216 14.17.9075
ROWER) @15.35% p.a. till the realization. West: 50 Feet Long Total Area: 163 Square Meters.|  Five Only) Paisas Only) i i s e = G
Boundary: East: Field Of Shankariya Devi, West: Pro- d 000202223 Sujest Kumar Cjha GB00G -42-2026
posed Unpaved Road Less Than 5 Meters Wide, North: 73 TRE3023E Chaina Chaturvedi F25000 | HODFC Bank Ltd., Premises No.32 & 324, Town | 23-11-2026
Field Of Lallu And Others, South: Field Of Soni Devi. 74 T OTORS Raghunandan Prasad 117900 Hall. Ballia, Uttar Pradesh 27700 {4-12-30026
5 Loan No. Notice date: 09-10-2025 All The Piece And Parcels Of The Private Plot No. 4| Rs. 318938.00/- | Rs. 31893.80/- HDFC Bank Lid. Sarails Road, Word No-03. Naar
HF0045H21100309 Total Dues: Rs. 841230/- Situated At Part Of Arazi No. 395kha Village Sherpur| (Rupees Three | (Rupees Thirty : He o - i
SANJAY KUMAR (Rupees Eight Lakh FourtyOne | Taronda Tehsil Akbarpur District Kanpur Dehat Ad-| Lacs Eighteen | One Thousand [27-11-2026 23-11-2026 | 30-11-2026 15 fB0B3244 | Ramesh Singh Yadava 86000 |  Bank of Borads, IZI1I|:|3: Nagar, Ghazipur, Ultar | 23.11.2026
(BORROWER) Thousand Two Hundred Thirty | Physical : . .| Thousand Nine | Eight Hundred Before 5 | 10,000/- 11AM - 4PM) | (11 AM- 2PM) NIL Pradesh 232326
measruing 55.75 Sq. Mts. Boundaries As Per Ats: . ; PM ( )
SANTOSHI WIFE OF | Only) payable as on 09-10-2025 East: Other Arazi West: Plot No. 3 Sharda Devi North:| Hundred Thirty | Ninety Three and HOFC Bank Ltd.. Unid No.1, Plat No. 154124,
SANJAY KUMAR along w@“ |Eteres}.@1. 5.85% p.a. Other Arazi South: 10 Feet Road | Eight Only) Eighty Paisas % | 4001389101 Dheeraj Dubey $74000) Magbool Alam Road, Varanasi Trade Center, 25912026
(CO BORROWER) tilthe realization. Only) Varanas|, Uttar Pradesh 221002
6 Loan No. Notice date: 08-08-2025 All That Piece And Parcel Of House Of Khasra No| Rs. 5250567.00/- | Rs. 525056.70/- :
HMO0100H18100235 Total Dues:Rs. 1622587/- 191,192,193 Nagaria Parikshit Par, Tehsil & Distt| (Rupees Fifty | (Rupees Five | .0 HE;E Bank Ltd., Ward No.#, Housa No. 101, Near
MOHD ALI (BORROWER) | (Rupees Sixteen Lakh Twen- .. |Bareilly. Adm Area 313.54 Sq Meter. Bounded By:-| Two Lacs Fifty | Lacs Twenty Five [<*" " 23-11-2026 | 30-11-2026 7 4001 1R850T Marne & . hay Mandir, Mohalla Dhnkeengan|, Mirzapur 11-
KAISER ALI tyTwo Thousand Five Hundred | Physical | Fiload 15 Feet Wide Wegt- Arazi Gupta Ji Nor¥h- Thousand Five | Thousand Fifty | Before | 10,000/- (11AM - 4PM) | (11 AM- 2PM) NIL Wit s mer g N Uttar Pradesh 231001 Sl
(CO BORROWER) | EightySeven Only) payable as on Rasta & Arazi Others, South- Plot Of Mp Singh Hundred Sixty | Sixand Seventy | PM :
MUNIJA 08-08-2025 along with interest ’ P ongn- Seven Only) Paisas Only) The auction shall be camed out sticly on an *AS |3 WHERE 157, "A315 WHAT |5, and "WHATEVER THERE |5 basis, The Bank makes
@18.35% p.a. till the realization. mo wamanty or representation, epress or implied, regarding the quality, purity, caratage. weight. or valuation of the pledged gold
7 Loan No. Notice date: 09-07-2025 All That Piece And Parcel Of Property Bearing House| Rs. 1571063.00/- | Rs. 157106.30/- ﬂﬁﬁﬂﬁiﬁfw pwellery'omaments. Prospective bidders are solely rasponsible for mspecting and satisfying themsalves regarding the condition, punty,
I-LFSOI_(IJI43H20100469 Total Dues: Rs. 2245555- No 441m,/225n, Area Adm 1080 Squire Feet |.E.| (Rupees Fifteen | (Rupees One |, ) o0 drt against caralage, welght, and valuztion of the pledged items prior o placing their bids, Inspection will be permitied 45 minutes befare the auction,
SH SHUKLA (Rupees TwentyTwo Lakh Fourty- . 100.371 Squire Meter, Full Land Of Bhukhand No. 14| Lacs Seventy | Lacs Fifty Seven 23-11-2026 | 30-11-2026 | possession s bi gt vl ; s narieinat tha sakction B chall b d h dfanthy|
(BORROWER) Five Thousand Five Hundred | Physical |Ang Part Land Of Bhukhand No 15, Also Part Off One Thousand | Thousand One | Before5 | 10,000/~ (11AM - 4PM) | (11 AM- 2PM)| order and Em"e, ’ra”hﬂ_ o eI A RO By ekt W'n'ﬁafﬂl'm' catolgitlimtin CEIER Wb ARy SIphET e
SANTOSHI SHUKLA FiftyFive Only) payable as on 09- Khasra No 624 To 626. Situated At Ward Balakganj| Sixty Three Only) | Hundred Six and PM sarfaesi activity the pledged tems and fo accept all associated nsks without any reliance on represaniations by the Bank. No requests for return,
(CO BORROWER) 07-2025 along with interest (Balaganj) Janpad And Distt Lucknow. Bounded By:- Thirty Paisas (Snﬁ/zgygfszeﬁ) exchange, refund, compensation, or cancellation will be enfertained after the sale has been concluded. All bids shall be subject to a
@14.35% p-a. fill the realization. East: Rest Part Of Land No-15, West: Land No 13, Only) order pass minimurm reserve price determined by the Bank in accordance with applicable regukatory norms. The auction value will be based on the
North: Land Deegar, South: Road 12 Feet Wide. against GHFL lowar of: (a) the average closing prica of gold for the praceding thirly {30) days, or (b) the closing price of gold pubEshed by the India Bullion
f HL00671|1-8330';365027562 TNto tﬁ; datelza11;gs7-72g§$/ ﬁ” Th%PiSefeSAndI\;’tarcSe.ItOftTge ;Io,t\AKhaSSa No.t258 ?s 34205T2f100/- (R;{s- 3420%12_2" and Jewallers Association Lid, (1B.JA) on the immediately preceding day, The Bank retains sobe discration 1o finalise the resarve price and
otal Dues: Rs. - rea 47.51 Sq. Mtr Situate oja Jayantipur| (Rupees Three upees Thirty i oo Il o iehes aa e e AR e el bndling dose [ 26 1
SHANU SO MUNAWWAR | (Rupees Twelve Lakh Seventy- . Paschimi Tah. And Distt Moradabad. Boundaries Of| Lacs Forty Two | Four Thousand 27-11-2026 23-11-2026 | 30-11-2026 menbe L Irfiﬂmnm i EETEE: :';: IEE:E'T!" Sr:_?:: z;!" h;rm;dermpfé ,E ysiih ulu';: a-11:|-:nf| T raﬂ:_nmﬁnﬁf “élt'r ..E
ALI (BORROWER) | Seven Thousand Three Hundred | Physical | The property : East - Property Mustakim , West -| Thousand Fifty | TwoHundred | BeforeS | 10,0000 1 yryy “aom | (1 am-2pmy| NI A0 RNt R SRR Gl ¥ B o o, B P00 S JOURRET TS 1AL NGl HECOUN. iRy S INE: a0k 5
NEHA WO SHANU ThirtySeven Only) payable as on Property Other Person, North - Property Salman,|  Two Only) Fiveand Twenty | PM discrafion, be withdrawn from the suction without further nofice: The auction and any resu#ting sale shall remain subject 1o any further
(CO BORROWER) 11-05-2026 along with interest South - Road 12 Feet Wide. Paisas Only) terms and conditicns that the Bank, in its sole and absolute discrefion, may impose. amend, or prescribe from fime to time, Please note that
@15.6% p.a. till the realization. the undersignad Authorized Officer of the Bank reserves the right 1o postpone, adoum, modify, suspend, or cancel the auction
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and procesdings without prior nofice and withou! assigning any reason, The Authorized Officer also reserves the right to accept of reject any
:3222; :;mi?tljfézirselflitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the biehls), inwhoks orin part and any such declsion shall be finat and binding on all participants
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Date : 13.11.2026 Sdi- Authorized Officer
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail Place - Varanas| HOFC BANK LTD.
online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “GRIHUM HOUSING FINANCE LIMITED -
AUCTION PROCEEDS A/C”, Bank-ICICI BANK LTD. Account No-091551000028 and IFSC Code- ICIC0000915 , ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014 drawn on any nationalized or scheduled
Bank on or before 27-11-2026 and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending
purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: 2nd Floor, Jas Maa Complex, D 58/12, A-2, Gandhi Nagar, Sigra, Varanasi, Uttar Pradesh-221010. Mobile
no. +91 8281138143 e-mail ID p.adith@grihumhousing.com For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.
This notice should also be considered as 15 DAYS (Fifteen) notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002
In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper language published in Financial Express shall be prevail

Date: 13.11.2026

Sd/- Authorised Officer,
Grihum Housing Finance Limited

epaperiinancia EKF]I’ESE‘.GBIT‘. .

Place: UTTAR PRADESH

New Delhi




